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THE MIMSTER OF FINANCE (SHRI (iii") tl'N~, ~T f1~"!.ft ilfro If'H 

Y. B. CHAVN) : (a) to (d). Shrl R. K. 
Nanlr was ,raoted premission to tlke I ~; ar'h: 
team abroad for location shootinll of his film (tT) ~~ 'l'~ "~m1 if>T ~T Iff6f1r.1fT 
'Yli Zin"lIi K,tni Hassi~n Hai'. Information 
rt'lr~inl 'he o'her part~ of the Question is ~? 
beinl collected and will be laid on tbe Table 
of the Houle. 

ObsenlDce of Token Strike by 
GO'fernment Employee. 

5284. ~HRI DHANDAPANI : 
SHRI V. MAYAVAN : 

Will the Minister of FINA NCE be plealed 
to stlte : 

(a) whe'her Central Government 
employees has observed a token strike and 
did not draw 'heir pay on the 1st December, 
J 970 ; 

(b) if 80, the reaction of Government 
thereto ; and 

(c) Ihe number of employees who did not 
draw their pay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA): (a) 10 (e). Central 
Government employees stationed at a larle 
numher of ~ntres did not draw their pay on 
the p3y day, viz., November 30/December 2, 
as to~en of thtir dissatisfaction with the 
quantum of int~rim relief. The number of 
employ_ involved is not readily available. 
The Interim recommeadationl of the Third 
Pay Commission in rellard to Irant of 
interim relief have beeD accepted in toto 
and interim relief uactioned accord· 
ially. Government would, tberefore, await 
tbe final recommendationl of the 
Commhsion. 
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5286. '11 ~~1~ f~i!'~rf'lT1 : 
Sf1 1'1'011" ~t"r : 

Ifll'T f<!!Tf :r.'!lT lT~ iTorir lli1 pn ~i't 
f'ti : 

(iii) ~r ~m;~ it ,~1lT1iO .r~r 
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Road Bridie OYer Ri.,r Jlra In 
Simbalpur 

'287. SHRI SRADHAKAR SUPAKAR : 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to IIlte : 

(.) whether tbe old brld.. over river 
Jira In tho district of Sambalpur on the 
Calcutla·Bombay National Hilh way is 10 a 
very dilapidated and unsafe condition ; and 

(b) if 80, lhe date by which the pro. 
posed DeW road bridp "ill be opened to 
traffic: ? 

THE DEPUTY MINISTER. IN THE 
MINISTRY OF SHIPPING AND TRANS· 
PORT (SHRI IQBAL SINO H) • (a) Yes, 
Sir. But tbe brid.. Is belnl maintained to 
earry Ii,bt y,h~ular tralllv· 



159 DECBMBER. 18, 1970 ",t" •• Au"." 1150 

(b) The new brid,e in replacemeDt which 
has just been taken up is anticipated to be 
opened to traffic before the monsoon of the 
year 1972. 

"lIeaed Mhuse or LOin Takeu by Ibe 
Sou or R. N Goeu'" 'rom Tlrupatl 

Trust 

5288. SHRI RABI RAY 
Minister of COMPANY 
pleased to slate : 

Will the 
AFFAIRS be 

(a) whether his attention has been drawn 
to reporls that a Bon of Shri R. N. Goenka 
was nominat.d as a member of Tirupali 
Dcvastbanam Committee: 

(b) If so, whether il is also a facl that 
he was utilisioll his position 10 t~ke large 
loans from the Irust and these were diverted 
for purcbase of shares of Ind ian Iron and 
SI~el Co : and 

(c) what sleps Governmenl have takeD 
alBinlt these deals? 

THE MINISTER OF COMPANY 
AFFAIRS (SHRI RAGHUNATHA REDDY): 
(al II is beinll ascertained from the Slale 
Govern'nenl whelher a son of Shri R. N. 
Goenka has been nominated as a membu of 
the Board of Trustees of the Tirumala Tiru-
pati Devaslhanam. 

(b) and (c). Atlenlio;] is ioviled 10 tbe 
statement made by Ihe then Minlsler of 
Law and Social Welfare 011 Ihe 13th May, 
1969. The faclual position in this respect 
subsequent 10 thaI Btatemenl made in May 
1111 year is beinll ascertained. 

Ad .. nc:lag af Loaa to Studen ts by 
Natlonallaed Banks 

S289. SHRI RABI RAY: Will Ihe 
Mlniller of FINA\I<CB be pleased 10 atate : 

(a) whetber it is a fact that tbe nation-
aUsed banks have advanced loans 10 
studeats : 

(b) if 10, bow much money hll been 
advanced during the last two years endin, 
July, 1970; 

Ic) what are Ihe criteria of aduncinll 
baok-loaus to studenls ; and 

Id) tbe atepa Government propolD to 
tl ke t J liberalise the preseot procedure of 
,ranlinll loans 10 .tudeDt~ 1 

THE MINISTER OP FINANCE (SHRI 
Y. B. CHAVAN) : (a) Yes, Sir. 

(b) Information about the loaos ad-
vanced durinl the last two yea.. is oot 
available. However, the data relating to 
advaoces ,ranted by the oationaliBed hnk •• 
slncc nationalisation by way of educational 
loaos and outslandir., as on Ihe last Friday 
of July 1970 arc given below : 

(Amount io crorcs of Rupees) 
As on the lasl Friday of 

July 1969 July 1970 

No. Balance No. Balance 
of Out- of Out-

Accounts standiol Accounts standln, 

1534 0.91 5103 206 

(c) Broad fealures of the schemes fram-
ed by the various banks for providin, 
financial assistance 10 8tudenls who intend 
10 prosecule post'Braduate courses either in 
lodia C'r abroad arc liven below :-

(I) Eligibi iry: The student intendlnl 
10 prosecute post graduate studies 
should have had a consistently good 
academic record and should have 
secured first or hiBb second class io' 
the last examination. He she uld be 
over 18 years of ale but not over 
JO years. 

Loans are Iran ted for post-gradu-
ate courses in the facilities of arts, 
science (pure and applied), Com-
mcree, Economics and other Social 
Sciences, business/industrial manaac-
menl, engineering. IccbOOlolY, medi-
cine and alriculture. In additioo, 
loanl may also be obtained lor full 
lime posl·graduale reeearch in any 
of the aforesaid subjects leadinll 10 
a doclorate. 

(2) PurpDlt!: Loan. are advanced to 
meet the cxpenles of tuition feCI. 
cosl of books, equipments elc. 10 
the case of IludeDts proceedin, 
abroad, loans 10 cover one way IIlr 
passalo 10 the place of atudy in the 
forelln country is also given. 

(3) Amtlllnt 0/ Loon: (I) For studiea in 
India loans Ire lIiveo for 
Rs. 20001- to RI. 6!-OO/- depcndlnl 
upoll tilt nllure of tho ~1IrIf. 




